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FORTY-EIGHTH auol\T 

fn*d · J.ok ····~ .. I 

I, the Olairman of tile Committee on ~ce. Mo:qbera' Bi)ls and Relp)utiom 
ha'ring been authorhed by lie Committee, ~t on their behalf dlit their fon,-eighth 
R.eport. 

2. 1be Committee met on ~ 2\~ September, 1964 for-

(I> Claaification and allocation of dinb for dtacuasidn of the Billa (vitltr 
Appendix). 

• ~) !Xamfuation of the Omltitutioo (Amendment) Bill, ~ (~ of 
tM S~fi,.$.che-~) by Shri Balkriahna Wasnik "'umter R.ule 29l(l){a) 
of dle R.ulel ot Promlure. 

(Ill) Allocation of time for consideration of amendments made by Rajya Sabha 
~ the Salariea and Allowances of Members of Parliament (Amendment) 
Bill, 1964. 

Clllllificadon and Alloet.Uion of time to billl 

s. The Members concerned had been invited to praent before the Committee their 
views on their Bills. Sanuhri Harl Vishnu Xamath, s. N. Cbaturvedi, Panna Lal 
Barupal, v. C. Paruhar, Nihar R.anjan Laabr and Xrishnapal Singh attended the 
aitting . 

.f. After contickring all upecu of the Billa, the Committee placed all the Billa in 
category 'B' and allotted time for each of the Billa u shown in column 5 of Appendix.. 

E:camination of the Constitution (Amnulnutll) Bill, 1964 (Amendment of the 
.kwnth SclaedW) "1 Shri BalArWtna Wa.mil 

5. The Bill IOUgbt to make "intoxicadng Jiquon" a Concurrent subject. 

After hearing the repraentadve of the Mi~ of Home Affairs and considering· 
all upecta of the matter. the O>mmittec recommended that ithe Member might be· 
permitted to move for leave to introduce the Bill. 

Allocation "' time for con.si4mltion of amendmmts made "1 Rafya Sabha to the 
1tdorie1 and allowancts of Membns of Pt1f'liamnat (Amendment) Bill1 1964 

6. Shri Raghunllth Singh. the Member indwge ol the Bill. had been invited to• 
pment befntt the O>mmittcc his viewa on the amendments made by llajya slbba to• 
the Bill and he attended the sitting. 

After considering all aapects of the Bill, the Committee allotted 45 minutes for the 
ditcuaaioo of the amendments made by Rajya Sabha to the Salaries and Allowances of 
Members of Parliament (Amendment) Bill, 1964 (.tfmna4mnat of Hctions 8 and 5), as: 
pueed by Lot Sabha. 

-circulated to Member& tieparately (Bill No. 88 of 1964). 
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7. The Committee reoommend dlat-
(i) the clauificati.oo. and allocation of' time 10 Billa by the c.ommittee aa shown 

in Appendix be agreed to by the Howe: 
(ii) Shri Ba1kriabna Wunik be permitted to move for leave to introduce hU 

Comtitution (Amendment) Bill: and 
(ill) the allocation of time for consideration of amendments made by llajya Sabha 

to the Salaries and Allowances of Membm of Parliament (Amendment) 
Bill. 1964 be agreed to bJ the Houte.. 

Nzw DELHI; zember !1, 1964.. 
B na to; 1181 (LL)O 

S. V. KIUSHNAMOOR. THY llAO, 
Chcinnan, 

Commiitu on Private Memben" 
Bila and Re1olutions. 
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APPBNDIX 

Name of the Bill and Member incbarge Bill No. 

2 3 

1 The c.ocle of Criminal Procedure (Amend-
mem) Bill, 1964 (A,,,.,,.,_~ slCtionl 

26of 1964 

127, 128 and 129) by Shri Viahnu 
Kamath. 

2 The Delivery of Boob and Newspapers 3oof1964 
(Public Libraries) Amendment Bill, 
1964 ~"""""""' "f 'ectionl 2 and 3) by Shri ri Vishnu amath. 

·3 The C.Onatitudon (Amendment) Bill, I~ 47 of 1964 
(A"""""1unt of article 316) by Shri S. . 
Cbaturvedi. 

4 The Code of Criminal Procedure (Amend-
mem) Bill, 1964 (OMUlion of section 109) 

37of1964 

by Dr. Ram Manohar Lollla. 

:., The CoDltitution (Amendmem) Bill, 1964 48 of1964 
~r o/ artacu 331) by Shri Panna BlrupaL . 

·6 The Comtitw:ioD (Amendment) Bill, I~ 49of1964 
~ti/ articl1 295) by Shri V. 

bar. 

·7 The Indian Stamp (Amendme~ Bill, 1964 52 of 19&J 
(A ....... mt of 11Ctio11 l~r *"""I) 
by Shri N"thar Ranjan • 

8 

"9 Tbe Coaadtution (Amendmem) Bill, 1964 6o of 1964 
(...4111• .. •t of Miiala 75, 153 and 164) 
by Shri Kriahnapal Singh. 

= lune alloam by 
the Committee 
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